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(d) At present beneficiaries residing in Dwarka are registered with the nearby CGHS 

dispensary at Palam Colony for availing facilities. 

Patients treated free of cost in AIIMS and PGI, Chandigarh 

3488. SHRIMATI HEMA MALINI: Will the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) the number of patients who have been treated free of cost at AIIMS and PGI, Chandigarh 

during the last three years, hospitals-wise and year-wise; 

(b) the number of poor patients treated according to laid down norms during the last three 

years, year-wise; 

(c) whether Government is taking any action to treat the required number of poor patients; 

and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY 

WELFARE (SHRIMATI PANABAKA LAKSHMI): (a) to (d) The information is being 

collected and will be laid on the Table of the House. 

Spinal injury centre in Bareilly district 

t3489. SHRI VEER PAL SINGH YADAV: Will the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) whether Government is aware of the fact that the Spinal Injury Centre connected with 

the Central Government, constructed at the cost of crores of rupees, located at district Bareilly 

(Uttar Pradesh) is on the verge of closing; 

(b) the reasons of its negligence; 

(c) the number of doctors and employees posted at this centre; and 

(d) what policy Government is adopting to improve its condition? 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY 

WELFARE (SHRIMATI PANABAKA LAKSHMI): (a) to (d) The information is being 

collected and will be laid on the Table of the House. 

Import of vaccines from China 

3490. SHRI UDAY PRATAP SINGH: Will the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(a) whether it is a fact that many Indian companies are importing vaccines from China; 

(b) if so, whether these vaccines are being inspected by Indian authorities as laid down 
under import registration rules; and 

(c) the name of companies registered for import of vaccines and what are the quality 
checks and imports during the last year? 

t Original notice of the question was received in Hindi. 


